LIST OF JUDICIAL OFFICERS POSTED AT SESSIONS DIVISIONS PANIPAT (Updated as on 15.04.2019)

FR. AME OF JUDICIAL
0.

ESIGNATION ATE OF OCATION OF URISDICTION
FFICER OINING OURT ROOM
. Ms. Manisha Batra istrict and Sessions 2.12.2018 bth Floor ppellate Authority for all Civil
udge Criminal Matters, MACT
. Ms. Shahsi Bala Chauhan JAddl. District & 6-04-2017 th Floor akf Board, Exclusive Court for
Sessions Judge einous Crime against Women
. Sh. Harbir Singh Dahiya Addl. District & 2.05.2018 th Floor ppellate Authority for all Civil
Sessions Judge Criminal Matters, MACT
H. Sh. Chandra Shekhar IAdd]. District & 0.04.2019 th Floor ppellate Authority for all Civil
Sessions Judge Criminal Matters, MACT, NDPS
ct
b. Sh Sumit Garg ddl. District & 2.04.2019 bth Floor ppellate Authority for all Civil
essions Judge Criminal Matters, MACT, NDPS
ct
b. Sh. Amrit Singh ddl. District & 0.04.2018 th Floor ppellate Authority for all Civil
essions Judge Criminal Matters, MACT
7. Sh.Jasbir Singh Sidhu ddl. District & 2.05.2018 Bth Floor amily Court (HMA/Mnt etc.)
essions Judge
-
h. Jatin Garg ivil Judge (Sr.Div.) 2.04.2019 rd Floor 1l Civil &CriminalMatters
CIM
h. Tarun Singal hief Judicial 2.04.2019 rd Floor 11 Civil & Criminal Matters
agistrate Incharge)
s Rajni Kaushal DDITIONAL CIVIL [p1.05.2018 Prd Floor uvenile Justice Board
UDGE (SR. DIVN.)
1. Ms. Kirti Vashista Civil Judge (Jr. Div.) 0.04.2019 Prd Floor [Criminal & Civil Matters excluding
Successions & Guardianship Act
2. Sh. Devender Singh Civil Judge (Jr. Div.) 0.04.2019 Brd Floor [Criminal & Civil Matters excluding
Successions & Guardianship Act
3. Sh. Kapil Civil Judge (Jr. Div.) 1.04.2019 bnd Floor [Criminal & Civil Matters excluding
Successions & Guardianship Act
4. Sh. Ashutosh Civil Judge (Jr. Div.)  [f11.04.2019 st Floor %riminal & Civil Matters excluding
Successions & Guardianship Act
5. Ms. Jyoti Grover Civil Judge (Jr. Div.) £1.05.2018 Brd Floor [Criminal & Civil Matters excluding
Successions & Guardianship Act
h. Vikash Civil Judge (Jr. Div.) 01.05.2018 st Floor Criminal & Civil Matters excluding
Successions & Guardianship Act
7. Ms. Pragati Rana Civil Judge (Jr. Div.) 8.04.2016 round Floor Criminal & Civil Matters excluding
Successions & Guardianship Act
R. NO AME OF JUDICIAL

ESIGNATION ATE OF
OINING

IIURISDICTION

ddl. Civil Judge
Sr.Div.)

9.11.17

OCATIO N OF

OURT ROOM

ini Secretariat Complex|
round Floor

11 Civil & Criminal Matters

h. Avinash Yadav

ivil Judge (Jr. Div.) r1.12.2017

ini Secretariat Complex|

econd Floor

11 Civil & Criminal Matters




R. AME OF JUDICIAL ESIGNATION ATE OF OCATION OFCOURT PURISDICTION
0. FFICER OINING (010)\%1
| M. Sarita Gupta rresiding Officer, 5.11.2018 Mini Secretariat Complex@INDUSTRIAL TRIBUNAL- CUM-
ndustrial Tribunal— ABOUR COURT
Fum-Labour Court
D. Sh. Manoj Kumar Rana Secretary, District Legafl 02.05.2018 [Ground Floor ECRETARY, DISTRICT LEGAL
Services Authority ERVICES AUTHORITY-Cum-
JM
B. Sh. R.K Sharma [Chairman I10.01.2018 Permanent Lok Adalat
Sh. Bhagat Ram Member §10.01.2018 Ground Floor
1. r. J. R. Chauhan resident NA Mini Secretariat Complex District Consumer Disputes
edressal Forum




